
(Pa/an Chopra)
Dy. Director (Local Bodies)

(Pawan Chopra)
Dy. Director (Local Bodies)

No.22/13/2000/UD/PF/ SA a^ -fM/Dated :QlUf /2018

Copy forwarded to the :

1.The Principal Secretary to the Lt. Governor, Delhi 6 Rajpur Road, Delhi.

2.The OSD to Chief Secretary Delhi 5* Level Delhi Sectt. New Delhi.

3.The Registrar General Delhi High Court New Delhi.
4.The Principal Secretary (L. J. & L.A.) GNCTD 8> Level Delhi Seett. New Delhi.

5.The Secretary (L'D)/Director (Local Bodies) GNCTD 9^ Level Delhi Sectt. New Delhi.

6.Municipal Commissioner North Delhi Municipal Corporation.

7.Municipal Commissioner South Delhi Municipal Corporation.
8.Municipal Commissioner East Delhi Municipal Corporation.

S.Appellate Tribunal TisHazari Delhi.
10. Mr. Raj Kumar Chauhan through Appellate Tribunal Tis Hazari Delhi.

11.. Dy. Secretary GAD (Co-ordination) Govt. or" NC" of Delhi.

12. Dy. Secretary (Admn) UD Department Govt. of NCT of Delhi.
^13. Programmer UD Department Govt. of NCT of Delhi,

Notification

No.22/13/2000/UD/PF/In exercise of the powers conferred by sub- section (2) of section 347A
of the Delhi Municipal Corporation Act, 1957 (66 of 1957), the Government of National Capital Territory of
Delhi hereby appoints Mr. Raj Kuma.' Chauhan, an officer of the Delhi Higher Judicial Service, on
deputation basis for a period of one year with effect from the date of Notification, as Presiding Officer of
Appellate Tribunal, constituted by the Government under sub-section (1) of section 347 A of the said Act.

By order and in the name of the
Lt Governor of the Naiional Capital Territory of Delhi

(To be published in Delhi Gazette Extra Ordinary Part-IV)

DEPARTMENT OF URBAN DEVELOPMENT
GOVT. OF NOT OF DELHI

9™ LEVEL, C-WING, DELHI SACHIVALAYA
I.P. ESTATE, NEW DELHI-110002

No.22/13/2000/UD/PF/:^a9 ~roM|  4jj(bI^96-^o)Dated :_ojloil|2018
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